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New Delhi, the | pri. October, 1986.

NOTIFICATION
 TINCOME TAX

No;77§ﬁﬁf5 -~ (F.No.398/13/86-1IT(B}:. In pursua
(1id) of clause (449 of section 2 of the Income
(43 of 1961), the Central Government hereby -aut
mentioned below column 2, being the Gazetted Of
Government, to exercise the powers of Tax Recov
the said Act in place of the Tax Recovery Offic
in column 3 in supersession of the Notification

et

ce of sub-clausze
tax Act, 1961

orises the parsons
icdera of the Central
ry Cfficer{s) under
rs mentioned below -
mentioned below in

column 4, _ _ B _
S.No. Name of the-pérsons' " Name of Tax Rec efy ©ld Notifi@ation'

.- to be authorised to Officer(s) in place of No. & date

% exercise powers.of whom the persong men- to be
- Tax Recovery Officers. - tigned in columy 2 sre supersedad,
: ‘ . %*o be authorised - - '
1‘ 20 B J. . w. X i . _4' .

Shri D.C. Gupta. Shri K.C. Shrimplin 6077 Dt:20-12-84.
- S {F.N0.398/9/83-17 (B

2. shri J.L. Dashora $hri R.S. Parek}.

-
f

6079 Dt:20-12-84,
{F.N0.398/9/83-IT (B)

2. This Notification shall come into £
effect and in so far as persons mentioned in
they take over charges as Tax Recovery Office

cé with immeidate
lumn 2 from the dates

*

C#(B.E. Alexajder)

Under'sécretary to the

To -
The Manager, .= -
Government of India Press
Mayapuri, New Delhi.
‘Cbpyfforwarded to:- |
.

lege, Nagpur

|

1. A1l Directors of Imspection including DO
2. The Director, IRS(DT) Staff Col
3. The CBAG of India, New Deihi.w

ovprament of'India.fT

New Delhi.
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The Accountant General of Radamthan, Ja pur.
The Chief Secretary, Government of Rajagthan, Jaipur,
The Joint Secretary and Legal Adviser, epartment of
Legal Affairs, Ministry of Law and Just cd, New Delhi,
The Commissioner of Income-tax, Jodhpur _
IAC, Inspection Division, Central Board| of Direct Taxes,
Mayur Bhawan, HNew Delhi.
9. DI{RS&PR), Mayur Bhawan, 6th Floor, Ne Delhi, 2 copies for
= for issue and distribution,
10. Bulletin Section, DI (RS&PR), 6th Floor, Mayur Bhawan,
New Delhi,
11. Guard File,
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e Goveérnment of India.

(B.E. Alex
Under Secretary to



